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Joint Committee Report in the matter of Hon'ble National Green Tribunal O.A. No. 

88/2024(CZ)(previously O.A. No. 05/2024 PB), Saniu Changal Vs State of Raiasthan & Ors. 

Order dated 21.03.2024 

1. Background:-

An Original Application No. 05/2024 (PB) has been filed by Ms. Sanju Changal W/o Shri Harendra 

before the Hon 'bk National Green Tribunal (NGT), Principal Bench, New Delhi wherein the issue 

related to illegally allotment of mining leases at Khasra No. 684/2, 684/3, 684/4 and 1317 on a Gair 

Mumkin Pahad, at Gram Sindholiya, Tehsil - Malpura, Disytrict - Tonk in Rajasthan by fraudulently 

showing the same as agricultural land. These Gair Mumkin pahad are having dense forest since since 

hundered years which have been cut by the heavy machines depriving the grazing land for cattle, the 

only livelihood for local villagers ca.using depletion in ground water and poliution of a pond which is 

the only water resource for the villagers. The Hon 'ble National Green Tribunal (NGn, Principal 

Bench, New Delhi passed an order dated 21.03.2024, in the matter has inter alia directed following:-

, a. In view of .the averments made in the application, we consider it appropriate that a 

Joint Committee _be constituted to verify the factual position and suggest appropriate 

remedial action. Accordingly, we constitute a Joint Committee comprising of 

representatives of:-
1. Regional Officer, Integrated Regional Office, MoEF at Bhopal. 

2. Member Secretary, Central Pollution Control Board 

3. Member Secretary, Rajasthan ·Pollution Control Board 

4. District Magistrate, Tonk. 

and direct the same to meet within two weeks, undertake visits to the site, look into 

the grievances of the applicant, associate the applicant and representative of the 

concerned project proponents, verify the factual position and suggest appropriate 

remedial action. The Rajasthan Pollution Control Board will be the nodal agency for 

coordination and compliance. 

b. Report of the Joint Committee be filed within two months before the Central Zone 

Bench of this Tribunal at Bhopal by email-ngtczbbhomp@gov.nic.in preferably in the 

form of searchable PDF/OCR Supported PDF and not in the form of Image PDF. 

2. Constitution of Joint Committee:-

In compliance of the Hon 'ble NGT directions, the following individuals have been nominated as 

members of the joint committee:-

a) Distri~t Collector, Tonk nominated Sub Divjsional Officer, Malpura as member 

of Joint Committee vide letter dated 02.05.2024. 

b) Ministry of Environment, Forest and Climate Change (MoEF & CC) nominated 

Sh. Mahesh Dutt Purohit, Joint Director(s)/Scientist-D as member of Joint 

Committee vide letter dated 12.04.2024. 
c) Central Pollution Control Board (CPCB) nominated Sh. Praveen kumar Jain, 

Scientist-B as Joint Committee member vide letter dated O J/04/2024. 



d) Rajasthan State Pollution Control Board (RSPCB) nominated Regional Officer, 

Bundi as Joint Committee member and also appointed as nodal officer on behalf 

ofRSPCB vide letter dated 23.04.2024. 

3. Meeting of Joint Committee:-

ln compliance of the Hon 'ble NGT directions, all committee members held a meeting through 

video conferencing (VC) on 08.05.2024 at 11 :00 AM. During VC points related to the aforesaid 

Original Application were discussed and it was decided that committee members would visit 

the site on 14.05.2024 (Tuesday) at 12:00 PM. Letters regarding joint committee inspectjon 

were issued to petitioner and respondents by this office vide letters dated 

08.05.2024(Annexure-A). 

4. Joint Committee Visit:-
ln compliance of Hon'ble NGT order Joint committee comprising following official's visited 

the site on 14.05.2024:-
1) Sh. Mahesh Dutt Purohit, Joint Director(s)/Scientist-D, MoEFCC, Jaipur. 

2) Sh. Amit Soni, Regional Officer, RSPCB, Bundi. 

3) Sh. Pravcen Kumar Jain, Scientist-B, CPCB, Regional Directorate, Bhopal 

4) Sh. Amit Choudhary, SOM, Malpura, District-Tonk. 

Applicant Sanju Changal informed vide email dated 14.05.2024 that she is unable to be 

present during site visit hence nominated four persons to remain present during site inspection. 

Nominated persons were present during joint committee inspection at site (Annexure-B). Sh. 

Raghav Diggi and Sh. Girwar Singh were present on behalf of lease holder and Sitaram trust. 

5. Observations of Joint Committee Visit:-

During site visit joint committee made following observations:-

1) Mis Sindbolia Mineral, ML/Ref. No.- 20211000040333, Khasra no. - 684/3,Area -

1.9419 Hect., Village- Sindholia, Tehsil - Malpura, District- Tonk. 

a) During site visit mine was existing as found non-operational. 

b) Mining lease was executed by Department of Mines & Geology in favor of Mis Sindholia 

Mineral on 3 I .08.2022 for 50 years (Annexure-C). 

c) Environmental Clearance was issued to the mine from SEIAA, Rajasthan vide letter no. 

F1(4)/SEIAA/SEAC-Raj/Sectt/Project/Cat.B2(20239)/2021-22 dated 06.05.2022 for 

Granite - 208420.0 TPA (ROM) (Annexure-D) 
d) Consent to Operate under the Air (Prevention & Control of Pollution) Act, 1981 and the 

Water (Prevention & Control of Pollution) Act, 1974 was issued to the unit from RSPCB 

vide letter dated 02.11.2022 for Granite - 208420.0 TPA (ROM) which is valid upto 

30.09 .2027(Annexure-E). 
e) During inspection it was observed that unit has not made adequate plantation in 

compliance of Environmental Clearance (EC). 
f) Lessee has not provided retaining walls around the overburden dumps. 

g) Catch drains, settling tanks and siltation ponds of appropriate size have not been 

constructed. 
b) Regular compliance report of Environmental Clearance has not been submitted. 
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i) As per Assistant Mining Engineer (AME), Tonk vide letter no. 717 dated 08.05.2023 

mining activities are being carried out in accordance with rules/regulations and approved 

mining plan, no illegal mining is being carried out(annexure-F). 

j) Production figures received from Department of Mines & Geology are enclosed which are 

within the pennitted capacity of Consent to Operate. (annexure-G) 

k) According to mouka report of Halka Patwari, Sindoliya and Assistant Mining Engineer 

(AME), Tonk, Mine land type is gair mumkin pahad and revenue record is showing that 

there is no chragah/forest land,water reservoir, school,temple, railways witnin 45 meter of 

mine area.(details attached at annexure-H) 

2) Mis Sindholia Mata Granite, ML/Ref. No.- 20211000040330, Khasra no. - 684/4,Area 

- 2.1403 Hect., Village- Sindholia, Tehsil - Malpura, District-Tonk. 

a) During site visit mine was existing as found non-operational 

b) Mining lease was executed by Department of Mines & Geology in favor of Mis Sindholia 

Mineral on 31.08.2022 for 50 years (annexure-1). 

c) Environmental Clearance was issued to the mine from SEIAA, Rajasthan vide letter no. 

FI ( 4)/SEIANSEAC-Raj/Sectt/Project/Cat.B2(20241 )/2021-22 dated 06.05.2022 for 

Granite-250001.0 TPA (ROM) (annexure-J). 

d) Consent to Operate under the Air (Prevention & Control of Pollution) Act, 1981 and the 

Water (Prevention & Control of Pollution) Act, 1974 was issued to the unit from _RSPCB 

vide letter dated 27.10.2022 for Granite - 250001.0 TPA (ROM) which is valid upto 

30.09.2027 (annexure-K). 

e) During inspection it was observed that unit has not made adequate plantation in 

compliance of Environmental Clearance (EC). 

f) Lessee has not provided retaining walls around the overburden dumps. 

g) Catch drains, settling tanks and siltation ponds of appropriate size have not been 

constructed. 
h) Regular compliance reports of Environmental Clearance have not been submitted. 

i) As per Assistant Mining Engineer (AME), Tonk vide letter no. 717 dated 08.05.2023 

mining activities are being carried out in accordance with rules/regulations and approved 

mining plan, no illegal mining is being carried out. (annexure-F) 

j) Production figures received from Department of Mines & Geology are enclosed which are 

within the pennitted capacity of Consent to Operate. (annexure-G) 

k) According to mouka report of Halka Patwari, Sindoliya and Assistant Mining Engineer 

(AME). Tonk, Mine land type is gair mumkin pahad and revenue record is showing that 

there is no chragah/forest land,water reservoir, school,temple, railways witnin 45 meter of 

mine area.(details attached at annexure-L) 

3) Mis Sitaram Trust, Khasra No. -1317, Village - Sfndholia, Tehsil - Malpura, District 

-Tonk:- at present no existence of mining lease at khasra no. 1317. 

4) Written statements received from Sh. Ramcharan Jat. Sh. Ramchandra Jat, Sh. 

Purushottam nath and Sh. Neemnath Jogi. Rio- Sindholia, Tehsil - Malpura, District -

Tonk (nominated persons on behalf of San ju ch an gal) are enclosed as annexure-M. 

5) Written statements of Sh. Shakti Singh (Partner of Mis Sindholia mineral), Sh. Raghav 

Pratap singh (Partner of Mis Sindholia Mata granite), Sh. Vikas Mehla (Representative of 
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Regional 9 lliccr 
RSPCJ3. Bundi 

ahcsh oJif tur~ 
Joint Dircctor/S~.-D 

MoEF&CC, Jaipur 



























































































































































































































































































 
































